TITEM NO 70 REG STRAR COURT. 2 SECTI ON XVI |

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 2279 OF 2011
BEFORE THE REG STRAR SUNI L THOVAS

UNION OF | NDI A & ORS. Appel I ant (s)
VERSUS

LABH SI NGH Respondent ( s)
(Wth appl n(s) for condonation of delay in filing appeal.
Date: 30/11/2011 Thi s Appeal was called on for hearing today.
For Appellant(s) Ms. Raj i Joseph, adv.

M. S. K M shra, adv.

Ms Anil Katiyar, Adv.

For Respondent (s)
Dr. Kailash Chand, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Ld. counsel for the respondent submits that counter
has been filed yesterday. For pre-hearing steps if any.

List the matter on 16.01.2012.

(Sunil Thomas)
Regi strar
SB



